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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
LUCKNOW BENCH

M.P. No. 1042/2005 

In

Diary No.l276/200S 

Lucknow, this the day of 19th May 2005.

HON*BLE 8HRI SHANKER RAJU, MEMBER 
HOrBEL SHRI S.P. ARYA. MEMBER fAl

1. Riyazuddin Khan, aged about 42 years, son of Shri Itwaii Khan, 

resident of 34-A, Badshahnagar Railway Colony, Lucknow.

2. Parvez Kazmi, aged about 44 years, son of Sshri M.A. Kazmi, 

resident of Napier Road Colony, Thakurganj, Lucknow.

3. Moharram Ali, aged about 43 years, son of Late Roz Ali, resident of

17 C/2, Badshahnagar Railway Colony, Lucknow.

4. Tara Singh, aged about 54 years, son of Late I.D. Singh, resident of 

290/153, Moti Zeel, AMopnagar, Lucknow.

5. Samay Deen , aged about 59 years, son of late Suraj Bah, resident 

of 21/E, Badshah Nagar Railway Colony, Lucknow.

...Applicants.

By Advocate: Shri Sanjay Srivastava.

Versus.

1. Union of India, through Principal Secretary, Ministiy of Railways, 

Baroda House, New Delhi.

2. General Manager (Personnel), North Eastern Railway, Gorakhpur.

3. Divisional Railway Manager, North Eastern Railway, Ashok Marg, 

Lucknow.
4. Divisional Railway Manager (Personnel), North Eastern Railway, 

Ashok Marg, Lucknow.
5. Chief Medical Superintendent, Badshah Ns^ar Railway Hospital, 

Lucknow Junction, Lucknow.

...Respondents.
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By Advocate: Shri N.K, Agrawal.

O R D E R  ( Oral)

MR. SHANKER RAJU. MEMBER U\

M. P.No. 1042/2005 for joining together is allowed. The applicants 

are aggrieved by order dated 16.3.2005 as well as 5.5.2005 whereby the 

duty hours have been enhanced from 8 hours to 12 hours. The 

applicants are Ambulance Drivers. The representations preferred on 

18.4.2005 and 10.5.2005 are yet to be responded to by the respondents. 

In this view of the matter, it would be premature to entertain this O.A.

2. We dispose of this O.A. with the direction to the respondents to 

dispose of the representations of the applicants within one month fix)m 

the date of receipt of a copy of this order. No costs. ^

(S.P.ARYA) (SHANKER RAJU)
MEMBER (A) MEMBER |J)
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